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CENTRAL ADMl: IISTHAfiVE TRI BU~JAL ,ALLAHABAD BEI-¥:Ii. 

••• 

Lleyistration o.A. No . 121 of 1994 

Kaml akar Si ngh • • • ••• • • • 

Ver sus 

Union of In ::tia 
and others • • • • • • • •• 

• • • 

Hon . :~tr . s. Das Gup t a , A. IA . 
Hon. lvlr. ~M T.L. Venna , J.M .. 

Applicant • 

Res pondents • 

( By Hon. Mr. S • .Jas ~upta , J,\ember ( A) ) 

Heard Sr i rtavi nanjan , l earned counsel fo r 

the applicant . 

The applicant in this case has been eng aged 

as a Contr act Labourer to work under the Railway 

Administration since Mar ch , 1990 and has a l ready 

compl eted 240 days in that capacity . The applicant 

has prayed for regulari sc:~ tion_ of his servi ces un.:ier 
·--

Railway Administration . The appl icant has submi~ted 

th at the Hon . Supr eme Court vide its jud gment anu 
-

order d wt E!d 15 . 4 . 1991 in .'/r it Petition No . 277 of 

19BB(Raghuvendra Comisttra Vs . Union of India and other s ) 

hdd held in favo ur of the appllcan t s \~O were Par cel 

.Porter engaged by a contr acto r and that he i s entitled 

to get the benefit of this or der . of the Hon . · Supr eme 

Court . 

2 . The applicant has subml tted a r epr esen t at ion 

dated 11 . 5 .1993 ( Annexure- . 5) to the Rai l way 

Administrat i on seeki ng regular is.J tion o .. f ... hi s 
reported • 

services . This representa t lon is L to be pendin~ . 
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3 . In the f acts and circumstances of the case, 

we are of the view t hat at t his stage , it woul d be 

sufficient to is sue a directi ·)n to the respondent s 

to consider the said reptesentation dated 11 . 5 .1993 

(Annexure- A 5) in the l i ght of the j udgment of the 
0 

Hon . Supreme Court cit ed above and dispose~ of the 

r epresentation by a reasoned and speaking order 
' 

within a period of 3 months from the date of communica-

- tion of this order • 0 

4 . The application is disposed of at the admission 

stage with the above di r ection . No order as.~~ cos ts • 

.. 
Member( A) 

(n .u. ) 
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